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Vldyalaya is much behind the schedule; 

(c;) If so. the reasons therefor; and 

(d) the steps takdn by the Govemment 
for timely and ..,.edy construction of the 
Vldyalaya building? 

THE. MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN 
SINGH): (a) to (d). The Kendriya \lidyalaya 
In Maithan is a Project Sector school and the 
construction of the school building is the 
responsibility of the Project authorities i .•.• 
the Damodar VaHey Corporation as perth.ir 
commitment. The construction work for the 
school building was started In September. 
1987 by the project authorities but it was 
stopped on the ~vice of the District Admini-
stration On account of obstruction from IocaJ 
peopI •• It will be forth. project aUthorities to 
find a solution to the problem. 

[English] 

IIodemlsatlon of Qullon station . 

1065. SHRI KODIKKUNNIL SURESH: 
Will the Min.erof RAILWAYS be pleased to 
state.: • 

(a) Whetrler there is any proposal for 
mod.misation of CUilon Station 'in Kerala; . 

(b) if so. detaa1s of the steps proposed to 
be taken dlirl,. the current pian? 

THE MINISTER OF STA1E IN THE 
MINISTRY OF RAILWAYS (SHRI MAL-
LlKARJUN): (a) No. Sir .. 

(b) Does not arise. 

[TIMSlaIhn] 

National Public Health SC ...... 

1066. SHRI BRAHMANAND MANDAL: 
Wtl the Minister of HEAlTH AND FAMILY 
WELFARE be pleased 10 state: . 

(a) the nameS of the special schemes 

being implemenbid in thec:oudly 1III,.._r 
u~er the NaIionalPubIic Hedh Scheme; 

(b) the States wheN these IipeciaI 
&Chem ... are being implementad for and-

. cation of leprosy and since when; 

(c) whether Munger district has been 
included under this schem.; • . 

(d) whether any survey has been c0n-
ducted in the past about the leprosy cases in 
Munger district; and . 

(.) iJ so. the outcome theraoI? 

THE MINI:;TER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMLY 
WELFARE (SHRIMATI 0.1(, THARADEVI 
SIDDHARTHA): (a> and (b). There are sev-
eral National Programmes for mntrol 01 crll-
ierent diseases like AIDS. Malaria, Kala-
Azar. Cancer.' Blindness. Tubelculosls. 
L8pIOS~ etc. National Leprosy Eradication 
Programme aims. arresting the translnis-
slon of disease by 1t1. year 2000 A.D. Na-
tional Leprosy Control Programme has been 
in implementation since 1955-56. It was 
redesignated as Nalionall.eprosy Eradica-
tion Programme in 1982-83. Multi Drug 
. Therapy (MOT) is .xtended to an endemic 
areas in· a phased ",anner. MDT is being 
implem.nt8d in 20.1 endemi: areas in a 
phased manner. MDT is being impIemerted 
in 201 endemIC diSlricls in the StateslUTs of 
TamO Nadu. Andhra Pradesh. Karnataka. 
Kerels, Maharashtra Gujarat. west Bengal. 
Orissa, .Madhya' Pradesh. Uttar Pradesh. 
Bihar. Poltdicherry, Lakshadwe.p. 
Nagiland. Assam. M8n~r. Sikkim. An-
daman and Nicobar Islands and T~ 43 
low endemic districts mainly in the staI8S of 
Punjab. Haryana, Rajasthan and Himachal 
Pradesh have aIsobeenc:ovarad underMOT. 

(c) District Munger has not yet beam 
covered by Mulli Drug Therapy _thedistrlct 
has prevalence rate 011 ... than 5 per 1000 
populaiion. However, Munger ,cIIIrict has 
been ~ to be brought under MOT 
Scheme by 1995 . .. 
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(d) and Ce). V ... Sir. AccoIdirv to the 
rapart of Stata IApIasy Officer, BIhar, the 

. d8IaiIsof IepRJay in Nungerdistin:t .. glv8n 
at the Stat8ntent an.:hed. • 

STAlEIENT' 

lJfIIaiI of lIprDsy In IIung8r disttft:t of ,.,.. 
1. ·Population In 1991-30,55,135 

2. Ca.e. on record "as on 
31.3.91-11193 . 

3. Prevalence of leprosy as on 
31.3.91-4.71 par1~papulalio!, 

4. No. of leprosy casas under treat-
ment as on 31.3.91-10.376 

5. No. ri.rwM leprosy casas datadad 
during 1990-91 - S53 • 

6. Naw Casas.put under ~ent 
during 1990-91-~ 

7. No. d leprosy patients disc9larged 
during 1990-91 - 206 

Leprosy infrastructure In the dis-
trict 

leprOsy Control Units - 2 

Modified Leprosy Conbol U~ 1 

Leprosy Canlras - 3 

[English) 

sUrvey Education and Treatment 
Cantras-28 

Temporaryhospitalisalion Ward-1 

Payment to ~ for IJftIrii 0' 
SuPr 

1067. SHRNAn BASAVA RAJES-
WARI:WiI the MinIster ofFOODbapleUed 
to8late: 

. (8)......,the ICamalakaGovMlment 
has urged the Union Qwarnmenl to III .. 
shara of sugar produced In thai StaIie; 

(b) if 80, thatotalq~ of sugar Iftad 
from the State during the last tine yeaI8; 
and' 

·(e) thatotal amount payabletotheStala 
Government therafor? 

THE MINISTER OF STATE a:: 1HE 
MINISTRY J~ FOOD fSHRI TARUN 
GOGOI): (8 to (e). No such proposal has 
bean received from Karriataka Government. 

1068. SHRlMAn BASAVA RAJES-
WARI: WID the Miristar 01 HEALnt AMP 
FAMIL V WELFARE" be pleased to Slate: • 

(a)whatharthaGovernmamprapOseto 
enact laws for prohibiting smoking in pubic 
places; and . . 

(b) if so, the details thereof? 

llfE MINISTER OF STATE IN THE 
MINISTRV OF HEAL'rH AND FAMLV 
WELFARE (SHRIMAn D.K. llfARADEVi 
SIDDHARllfA): <a) and (b). Adminialrative 
instfuctions have" already bean issued to 
prohibit smoking, to start with, in a few .... 
Iected public places narnelrhoepilals, d~
pensaries and 0Ihar haaIIh care estab1ish-
ments, edUcational instItuIions, corfer8nce 
rooms, domestic air flights, air c:ondIioned • 
chair-cars .and air conditioned ....... 
coaches in trains, sub- urban trains and .. 
conditioned buses. 

lTtanSIafiJn) 

ConversIDn 01 ........... ...... 
....... RIll..., LIne Into ..... ca.ug. 

1069. stlRl NAWAL KISHORE RAI: 
WilIt1a Mlnlstarof RAl..WAYSbepleaaedto 
st8IIit: 


